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hisv gaze s not something  undeshiable,
but it s desitable in o the sense that it is

mote dwable and is life 15 longer. Si,
as Mr. Nuen Ghosh pointed out, the price
of the tvies in the bluck market 1s nearly
Rs. 3,300 while its actual price is about
Rs. 1,200. If this 15 so, then why is the
licence {or expansion being given to non-
mlon (vpe ol lactoues in the private sec-
Wi nor concentiate on the nylon-
the private sector

for=
both in
and i the public sector?

IWpe o factories

SHRI PRANAB MUKHER]JEFE: Sir, wec
have given the permission for expansion
when the tyre manufacturing units asked
for nvlon-type or the comventional tvpe
is a fact that there is a craze
for  the mylon-type stufl Decause of its
durability and for many other reasons.
But T have already mentioned that oun
public scctor  participation  in the tyie
manufactuie v not quite encowaging and
that is why we are going to establish a
Cential sector and the  State Industiial
Development Corporations also ate setting
up such units.

ones. It

MR. CHAIRMAN: Next question.

100 Crore Project For Employment

*674. SHRI KALT MUKHERJEE:+
SHRI ]J. S. TILAK:
DR. Z. A. AHMAD:

SHRI A. . KULKARNI:
SHRI GURUMUKH SINGH MU-
SAFIR :

SHRI KOTA PUNNAIAH:
SHRI CHANDRA SHEKHAR:
SHRT KRISHAN KANT:

Will  the Minister of PLANNING  be
pleased to state the progress so far made
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100 «ore
state-

in the mplementation of - the

project lor cducated  unemploved

wises

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI MO-
HAN DHARIA): A statement is laid om
the Table of the House.

Statemoent

A statement showing State-wise  amounts
sanctioned,  the  rotal poten-
tal, oxpenditure incmred and the actual
cplovment generated by the end of Sep-
tember, 197% under the Half-a-Million Jobs
basts ol Progiess Re-
tecenved hom the States and Union
‘Lermtortes s placed  at Annexure.

cmploviment

Programme on the
])Ull\

It wildl be seen from the statement that
myolving 2 total outlay of Rs.
7691.85  lakhs with a job potential of
3,50.251 have abeadv been sanctioned by
the Planning Conmnission for implementa-
tion in differcnt States and Union Terri-
tories.

schemes

In addition, a sum of Rs. 227.35 laKhs
with a job polential of 8,021 has been sanc-

tioned to the Cential Ministices for im-
plementation ol different  schemes  formu-
fated by them under the Half-a-Million

Jobs Programme. Thus, the total sanctions
issued under this programme so far come
to Rs. 7.919.21 lakhs having a total cm-
ployment  potential of 5,532,272, On  the
bass  of  Progiess Reports received  from
15 States and 5 Union Teiritories, 62,659
cducated persons weie provided employ-
ment upto the end of September, 1973,
The programme has now taken up good
speed and proper assessment will be pos-
sible only bv the end of the year.

Annexure

The progress made by different States and Union Territories under the Half-A-Aillion Jobs Programme.

(Upto the end of Sepiember 1973)

Sh Amount  Total Expendi- Actual
No. State/Union Territory sanctioned employ-  ture in- employ-
(Rs. lakhs) ment pot-  curred ment
ential (Rs. lakhs) generated

A. States

[ Andhng Pradesh* o 550.1 13,992

2 Assam® 149.35 12,740

3 Bihar . 614.68 13.828 41.06 10,746

TThe question was actually asked on the Floor of the House by Shri Kali Mukherjee.
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Sl Amount  Total Expendi-  Actual
No.  State/U ion Territory sanctioned  employ-  turc in- cmploy-

(Rs.lakhs)  ment curred  ment ge_
potential  (Rs. lakhs) nerated
4 Gujarat 319.39 24,269 0.48 1,908
5 Haryana . 167.29 11,098 N.A, 3,686
6 Himachal ’radesh* 36.68 2,378
7  Jammu & Kashmir 74.99 8.889 Nil 230
8 Kerala . . . . 427 .47 28,203 1.10 4,352
9 Madhya P -adesh* . . . 213.28 21,636
10 Maharashi a . 800.00 53,100 21.50 6,992
1! Manipur . . . 28.28 3,141 010 NIL
12 Meghalaya 20.00 1,223 N1L NIL
13 Karnatak . . 500.00 30,569 NIL 398
14 Nagaland . . . . 8.27 393 0.43 523
15 Orissa . . 263.56 20,806 7.29 1,393
16 Punjab 86 06 6,553 N.A. N.A.
17 Rajasthan . . . 274.62 21,997 +.85 7,524
18 Tamil Na u* 539.94 20,764
19  Tripura® 38.00 2,636
20 Uttar Pra. esh 869.39 51,365 22.47 14,939
21  West Benial 1500.00 1,26,140 15.03 7,162
Sus-To1 L () c e . . 7501.66  5,35.830 114.31 61,853

B. Union Territories
22  Andaman & Nicobar Islands . 1.42 164 NIL NIL
23  Arunachai Pradesh* .. .. ..

24 Chandigaih . . 5.01 348 005 107

25 Dadra & Yagar Haveli . 0.63 76 0 03 25

26 Delhi* . . 135.85 11,115

27  Goa, Danian & Diu ) . 13.33 1,370 0.20 674

98 Laccadive Minicoy & Amindive Islands* 0.96 104

29 Mizoram* . . . . . . 4.32 480

30 Pondicherry . . ‘. . .. 8.67 761 NIL NIL
Sus-Tovar (B) 190.19 14,421 0.28 806
Total |\ --B) 7,691.85  5,50,251  114.59 62,659

*Denotes Prog ess Report not yet received. N.A.—Denotes not available.

SHR1 MOH.N DHARIA: Sir, after SHRI KALI MUKHER]JEE: Sir, the

submitting this reply, T have secured addi-

tional informat on. By the end of Octo-

ber 1973, the jo by generated in the countiy
under this prorramme are more than one
lakhb thousand.

and  thitt

MR. CHAIRMAN: Onc lakh and. .. .?

SHRT MOHAN DHARIA:
and thirty thousand jobs.

One lakh

[ details of this progiamme and the States
covered and all that are grven m the state-
ment. Sin, it s very unfortunate and they
are very disheawrtening. Mav I know the
1casons for the shortfall keeping in view
the educated unemploved in the countivy
Sit, the names of the various States have
been given heaie and the iesults are not
very nmuch encowraging, Will the honoua-
Lle Minister kindly tell us about the diffi-
cultiesg that  thev
gard?

are facing in this re-
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SHRI MOHAN DHARIA: Six, T do not
know whether the honourable Memba
listcuned to me or not. I said that by the
end o Ocobar 1973, the jobs generated
m the countiy wete one fakh and thirty
thousand and tn the case of West Bengal,
which is also mentioned in the statement,
the jobs created are about 7,000 or so.
According to the new infoimation that 1
have now, by the end ot October 1973 it
was nearly 25,000, Sir, it is rue that some
time was 1equited to pich up speed and
that was the reason why I went 1ound all
over the coununy and had discussions and
1 teed that a good heginning has been made
now and there will be a good amount of
progiess so far as these pirogrammes aic
concerned.

SHR! KALI MUKHERJEE: Sir, T can-
woi agtee with  the honourable Minister
that thetc has been a good beginning and
the 1csults are very encouraging. 1 can-
not agrce with this. Sir, I was told and
I have also read in the newspapers that
because  the honourable Minister is  very
much  [(rustrated  he intended 1o resign.
In view ot this, Sir, I cannot put any
note  questions (o huaa o because he hime-
self 1s very much disappointed and I have
no other question.

AN HON. MEMBER: Not even on the

question ot frustiation. -

SHRI MOHAN DHARIA: Sir, theie
was no question of any frustration. Thesc
new schemes are heing implemented and
I only wanted to cncowage these schemes

mote. lhat is all, Sir.

SHRI A, G, KULKARNI:  Sir,  the
Ministar of Planning  has stated that
1,350,000 jobs hive been gencrated.  But.
by and laige, the atmosphere created by
M. Dhara's undertaking the job hos
dampaned when Alocated  tor these
schemes, parttcularly sell-employment gene-
been  withdiawn oy
have not heen gnven (o the extent antic-
pated because, as Mio kali Mukherjee hes
mentioned, Rs. 750 crores were antwipated
these  schemes  and
by sc10 Amvway,

funds

tatton  ~chemes have

(o he sanctioned {o;

now it has come (o

vou have molldied it and T do not know
how vou are molbibving 1. but the pomnt
I T lH““ Qe tou going o convinee

seli-enmipdovment
time—they

that o the
take a

the people

which long

~chermes,
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cannot bhe gencrated by gimmicks, it is a
long process—lunds will be made available
in the Plan? Only yesterday, the Finance
Minister stated that only Rs. 13 ames are
made avatlable by the nationalised Dbanks.
Looking into all these disheartening {eatures,
what i~ the heartening feature in your Plan
which will encouragement  and
coharten the ncedy ones®

give us

SHRE MOHAN DHARIA: Sir, this scheme

manh consists of  sclf-gencrating  employ-

ment progranunes,  (aining Programmcs
and also the wmcentives. in the diaft
Plan, an amount of Rs. 200 crotes has
albicady  been provided for naining  pro-

gramnies under  education and  health  etc.
And, Sir, {01 the taining programmes and
self-gencrating, programnics,
thete 1s no question of withdrawal,  The
onty quiestion 18 what  should be  the
modality ol making these tunds available.
But 1 can assure the House that so lar as
voungsters are concerned. il they are pre-
pared o stand on then own, money will
not bhe a constraint and it is in this 1espect
that for all schemes and  bankable
schemes, we make all endeavours to
nnihe monev available  So, theie is noth-
ng disheartening  and 1 can assure  this
House that these schemes, particutarly the
will

cmplovment

viable
shall

self-gencrating emploviment  schemes,

stay in the Filth Plan.

A erm  fag  waEdwT: AT
CE A C I A A AR E -
ITw A1 a9 F Fg AT ag-fra
FNTMIT AT ATETE AT Ay @
faqsr AR SR FTET &7

MOHAN DHARIA: Siv. this is a
Exen according o the

SHRI
massive progranine,
cmplmmcnl c\(]mngc registers, the number
ol cducatedd uncemploved o the  countiy
i~ more than 35 lakhs.  And ulrimately,
lor acating cmplovment oppottunities, the
whole cconomic activity, the rate of our
cconomic growth shall have 1o be enhanced
and that case is being taken up m the
I'tlth Plan. Over and above that, m ouwder
to make some immediate help available,
we have tihen up the specal cmployment

schiemes.

KANT: S, while wel-’
sell genevating

NRISEE AN
whol

SHRI
coming  this
schemes -the Approach Paper o the Filth

idcea ol
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Five-Year Plan n that we annot give
much of cmplovinent in the industries or
m the agricultoal secton: the  Approach
Paper is very comed—may T know
the hon. Minister whether rhis approach
is going to continee in the Fifth Plan?
Sit, thay had provided 100 crores of
From the statement which thev
have given it <t be that thev will
he able to create emplovment for hall a
miltion jobs with ¢ven Rs. 76 crores o
less than Rs. 100 crores. Tt means, Rs 100

aores wifl be able o create more employ-

from

rupeces
seen

ment.  We have discassed the Plan, and
the  number of unemploved is  increas-
ing. . .

MR. CHAIRMAN: Kindlv  put  vour
question,

SHRI KRISHA™ KANT: Are you guing

to ensure that 1y (he end of the Fifth

Plan, the numba o educated unemploved
will decicase by these schemes and. if so,
by how much?

SHRI Dh. P. I'HAR: Sir, the hon

Member has ask o several  questions  in
one  question. But in (he beginning [
would like (o contect his impression  that
the Approach Pajerv did not mention that
the Fifth Planr wold not cater for emplov-
ment Av a omaiter of fact, the  entire
ditection of the Fifth Plan is going to be
emplovment-oriented.  Sir, this employiment
will be gencated noagricultural, induostrial
and awxiliay seciore. 1 oam very happy
that the hon. Member has recognised  the
impact of the speaal progranmmes  for
emplovment that ¢ hine taken up. These
programmes  will have relevance
only to the cextent that the main  pro-
grammes 1 the Plan are not able to
cater 1o those sections of the people.  As
my distinguished  colleague, Mr. Dharia.
has mentionad, lor oxample, so lar as the
self ¢ ap oviment s concerned,
no one who stand on his own
legs o1 who is desi ous of starting anvy busi-
ness o1 any other work which will give him
emplovment, will he denied that opportu
nitv on account of fack of funds,  That is
the objective which we shall keep betore
as the queston of  self-emplov-
s concerned.

special

question ol
Wdnis 1o

us as fm
ment progiammes

SHR!I KRISHAN KANT: Sir, T asked
whether the anmber of unemploved people
will decrease.

[ 3
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fo Questions 14

SHRI D. P. DHAR- Siy, as far as the
I

question of the number of  unemploved
persons deareasing during the comse of the
Fitth Five-Yem Plan is concerned. my o aeply

is Yed', because the economy itse!f, when

it puhs up. will generate veny lage
cemplovment opportunities  But, 1 cannot
sav o for cartaing at e present moment,
what the exact number ol the emploved
will be and what the vesiduae of the un-
cmploved at the end ol he Flih Plan
petiod will be.

SHRI N G GORAY: sii, it iy wvery

But, I would hke to
AMinister

1y going  to

Tdable objectve.

know  from the hon, whether
the h ip that he
these people will be ol such o ivpe that

help asausilian

oxtend  to

production  will
tagets outhned in the
Plan wnd that
ey and things ol that tvpe

their
{orces 1o the main
Filth

1o Tusuny

whethar ho will see

@ ¢ cncouraged.,

DHAR: Sir, it is a wery
INPotant a debt of
o atitude o the hon, Member for having
The aim ol the emplovment
hasrcally

SHRT D P

question and 1T owe

nised 1t
programmes will he productive—
productive 1 areas which we essential for
the community and not m areas which ae

pon-essenttal {or the needs of the commu-

Lily .
SHR] BHUPESII GUPTA; Sit, from
what the hon o Momster stated it seemns

that he 15 not «lem as 1o what would he

the tatio hetween the emplovment opportu-
noties areated on the one hand and the now

job seehers on the othe withoat whieh of
will not Lo porside o e at some
asessieent with regard 1o the hibdy back-
leg of unemplovment in the countiny I
vould like to know whether any cuch
¢ tinkue has been made, at least for ihe

purpoce of cheking the wronth of un-

emplovment.

SHRT SHYAMEAT GUPT A Sit, 1t scems
Leen made as lar as posable on the hasis

n' the statistrcal  data (hae s available
with  us These  estimates have heen
worhked out and  projected in the  drafr
Fitth Plan, which will Dhe before the

Honse fanly soon,

SHRT SEMYAMUAL GUPTA: Siv, it scems
fitom the statement ol the Nhnister that the
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number of jobs generaled up to the end
ol September was 62,000, But, in October
the numbar went up by 68,000,
than the jobs aencrated  during  all this
period Su. are these figues coitect or
concocied”

i.c., more

SHR? MOHAN DHARIA : Sir, i
true that because of expansion of cduca-
tion several  cducated  youngsters are
commg out cither from schools or colleges
and, v and lmge, the present efforts are
not commenswiate and it is our very
objective in the fifth plan that we should
be in a position to provide enough em-
opportunities, enough gainful
oppottunities.

plovment
employment

SUBRAMANIA MENON-
be a lot of incom-
have heen

SHRI K. P.
S, there  seems to
patibility in the fgures that
ptovided  In fact. (he amount sanction-
ed lor this scheme is Rs. 77 cores and
the actual amount spent is only just about
a crore of rupees i.e. 1/77th of the amoun
sanctioned. If Rs. 77 crores had been spent,
it would have generated 550 thousand jobs.
that  with juse 1/77th of the
amount  about {2 per rent ol cmploy -
ment has becn created, i.e., 62 thousand.
How could this be true? How could such
a small investment of just Rs. 1 crore
create emplovment for educated people to
the extent of 62 thousand:

It <cems

DHARIA : In the case
these stipends

SHRI MOHAN
of naining  programmes,
will have to be paid for the whole year,
The programme is recently started and il
it is started only recently, naturally whole

ol the investment for the individual  is
nol there.  So this  also shall have to be
taken into consideration.

SHRYT B P,
In Annexure

NAGARAJA MURTHY :
‘A, Kainataka state has
been sanctioned Rs, 500 lakhs witii an
cmploviment  potential of 30,569 bwt  the

expenditure incirred is  nil and the
actual emplovment gencrated is 398, How
could 398 cmplovment be generated  with

nil expenditure?

SHRI MOHAN
happened that it was
september thar  the
Ihis

DHARIA: It 50
in the month of
started th& training

progrannme stipend will hive  to
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be paid in the month of October and
that amount 1s not there. At
the same time, | would bring to the
notice of this House (hat Karnataka State
has staited very well right from  October
onwaids,

naturally

SHRIT
would ke (o

SARDAR  AMJAD ALLI: I
Jras v anention of the
hon. Muster to 5. No. 21 that relates
0 mv State of West  Bengal.  Perhaps,
the allocation here 1s the higher than it
the other States, with Rs, 15 croves
for a4 total  cmplovment  gencration of
1.26.140  The expenditure  incurred s
15.0% lakhs and the actnal cemployment
gencrated is 7,162, Sir, know
whether  the  Ministiy  appreciates that it
is a poverty of performance on the part of
the West Bengal Government and if that
be so, then what happened acmmally and
why  the total atilization could not be
made  and  whether an investigation has
been made on the side of the Planning
Ministry?

18 ot

may 1

SHR1 NMOHAN DHARIA: 1 have
mself visited West Bengal on two
occasions Resides, T bhad  discussions
with  Mr.  Shankar Ghosh, the West
Bengal Minister,  who was  recently here.
By the cnd of October, jobs to  the
tunc  of nearly 25,000 have been gene-
tated in West  Bengal. The Minister

concerned  and  the whole Department
have activised the whole Ministry.  They
are gomg tound the State in every dis-

it I must say to their credit that
West Bengal is once of the States where
thev Tave taken up this programme very

seriotsh and  they  are doing  verv  well.

DR. R. K. CHAKRABARTI : Is it
a fact that when these monevs were
allocatzd 10 different States for these pro-
grammes, it was not done so against any

and  that is the diffi
States  that they do not
how to spend the money and on
this money is spent? These
allocated against some
projects and that was

the States in spend-
menev. H oyou  look  atc the
incurred’ vou
is a frachon of what has

definite
culty
know
what
moneys  were not
definite  clear-cul

the diflicutts  with
ing the

projects
with  (he

projects

column  of ‘Fapenditure
will see that 1t
been  sanctioned.
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DHARIA : Sir,
were  allocated Lo
State Governments,  there were two  cri-
teria.  One was the number  of, educa-
ted unemploted aid the other was popu-
lation because the number also was not,
that way, perfect]l available. Sir, so far
as the programmes ate concerned, they
are well-cast and canved out  programmes
and it is against the spedific programmes
that had Deen sanctioned.  Allo-
cation is one thing sanctioning ot
monev is another. IU is on the  basis
of the programmes  ihat moneys are
sanctioned and even in West Bengal, my
lcarned friend would be happy to know
that thev have taken  productive  pro-
gtammes 1 West Bengal.

MOH'N

dinournts

SHRI

whert tie

money
and

Manufacture ol leather products
*675. SHRI BHUPESH GUPTA 4
DR. 7. A AHMAD:
SHRI N. R. CHOUDHURY :
SHRIMATT AZIZA TMAM :

MISS SARO]J PURUSHOT-
TAM KHAPARDE :

SHRI HARSH
MAILAVIYA : '

SHRI
SHRI K. B. CHETTRI :
DR. R. K CHAKRABARTI:

DEO

“ARDAR AMJAD ALIL:

Will the Minster of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND

TECHNOI OGY Ube pleased to state :

(a) whethaa 1t iv a fact that Govein-
ment have permitted  some business
houses to set up units for the manufac-
ture of finished leathier and leather preducts;
and

(by il so, the terms and conditions
thereof?

THE DEPUTY MINISTER 1IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI PRANAB MUKHER-
JEE): (a) and ¢») A statement is  laid
on the Table «f the House.

tThe question was actvally asked on

the foor of the House by Shri Bhupesh
Gupta.
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Statement
Onlv  one application from a large
Industrial House, viz. M/s. Tata Ex-

ports Lid.. has been reccved for setung
up a new undertaking at Dewas  in the
State of Madhva Pradesh for the manu-
facture of 13 3% million Sq ft of finished
Jeather and 1,20.000 Nos. of leather gar-

ments per annum. Toreign  collaboration
is not envisaged. The scheme envi-
sages export ol 604, of the production

of finished Jeather and 759, of the pro-
duction  of leather  garments. A letter
ol ntent lor setting up a unit at Dewas
in the State of Madhya Pradesh has been
issucd on 0-8-1973, in view of the subs-
tantial expoits imolved and on  condi-
tion (hat a legal bond or undertaking
in support thereof is entered mto.

GUPTA : You
have not got the

SHRI BHUPESH
sav something. 1
statement.

SHRI
vou want, 1

PRANAB MUKHERJEE : If
can read it.

MR. CHAIRMAN : Have you laid
the statement  on  (he Table of the
House?

SHRI PRANAB MUKHERJEE :
Yes,  Sir.

MR, CHAIRMAN : If he has laid it

on the Table, that is enough.

SHRT BHUPESH GUPTA: Let me
see 1F this s the one. It was lying some-

where else What can I do?

Now, Sir, it scems that according to
the statement, only one application from
@ large Industrial House, Messrs. Tata
Eaports Itd, has been recerved for sett-
ing up a new undertaking and, Sir,
foreign  collaboration is  not envisaged,

they  say. Now T should like to know
whether 1n granting this thing, in scutl-

matter,  account  was taken  that
smallar people in that particular  indus-
1y have got many grievances and they
arc facing great difficuities and why the

mg  this

Government  should have gone in for
helping the Ingger oncs and not the
small omes and whether thein case was

sympatheticallv considered,



